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Small Scale IndustriQl 

1563. Shri Jedhe: Will the Minister 
.of Industry be pleased ·to state: 

(a) whether it is a fact that the 
-definition of small scale Industries has 
been modified; 

(b) how far this change will effect 
the large scale and medium scale· in-
dustries; and 

(c) the reasons for changing the 
limitations in capital of the Small 
Scale Industries in support of getting 
help from the Centraf Government? 

The Minister of Industry (Shri D. 
Sj'njivayya): (a) No, Sir. 

(b) and (c). Do not arise. 

12.25 hrs. 
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The MinIster 01 Home Mairs (Shrl 
Nanda): Sir, r have carefully gone 
through the chapter on 'Naya Kash-
mir' referred to in the Calling-Atten-
tion Notice. I had enquiries made 
and I was told that certain portions on 
page 124' of the Hindi Book were con-
sidered as offending against the Cons-
titution and the sovereignty of India. 
The reference to foreign relations and 
defence of the State on page 124 oc-
curs in the draft Constitution prepared 
by the National Conference following 
the appointment of a Constitutional 
Commission by the Maharaja of Jam-
mu and Kashmir in 1943. It is obvi-
ous that this draft was prepared in a 
very different context. The chapter 
gives a long historical account of the 
National Conference movement in 
Kashmir, .and reproduces a part of a 
document prepared very much before 
Independence. 

The c~pter was originaJ"y writ-
ten as a part of the text book prepar-
ed in 1948 when the movement and 
deliberations of the National Confer-
ence in the years immediately preced-
ing Independence were fresh in the 
minds of its workers. Much time has 
elapsed and many developments have 
taken place since then. The State Gov-
ernment consider that a good part of 
its contents has now become obso-
lete. The present Government of the 
State informed me so:ne time back 
that they were keen for a thorough 
revision of the' text books. On the re-
commendation of a committee appoin-
ted recently by the State Govern-
ment, they have revised the syllabus 
for all classes from 1st to 8th. The 
State Government are arranging to 
have new text books prepared In 
which care will be taken to ensure" 
that there is nO in-accurate or objec-
tionable material ''Naya Kashmir" 
has been deleted from the syllabus 
from the current academic sessiOD. 




